
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
(WESTERN ZONE AT PUNE) 

I.A. NO. 83 OF 2023 
IN 

APPEAL NO. 12 OF 2023 (WZ) 

 
IN THE MATTER OF: 

CHANDAN SURYAKANT 
KHORJUVEKAR ... APPELLANT 

VERSUS 
GOA COASTAL ZONE 
MANAGEMENT AUTHORITY  
& OTHERS …RESPONDENTS 
 

 
ADDITIONAL AFFIDAVIT 

 ON BEHALF OF RESPONDENT NO. 1 
GOA COASTAL ZONE MANAGEMENT AUTHORITY 

 
 

(KINDLY SEE INDEX INSIDE) 

 

 

 

 

 

 

 

 

ABHAY ANIL ANTURKAR 
ADVOCATE FOR RESPONDENT NO. 1 

GOA COASTAL ZONE MANAGEMENT AUTHORITY 
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